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Alternative for construction of Pancheshwar Dam

11919. SHRI MAHENDRA SINGH MAHRA: Will the Minister of WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to
state:

(@  whether Government keeps the option of building dam at any other place
in the district in case of unforeseen circumstances emerging in the construction of dam
at Pancheshwar with Nepal;

(b)  if so, the names of that place and river where it may be possible to
construct the dam; and

(c)  whether Government considers that place a safe option?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION (SHRI SANWAR LAL JAT): (a) to (c)
No, Sir. In view of the bilateral understanding between India and Nepal about the
construction of Pancheshwar Multipurpose Project and setting up of Pancheshwar
Development Authority in September, 2014 for finalization of DPR and implementation
of the project, the option of building dam at any other place in the district has not been
explored.

The House then adjourned for lunch at one of the clock.

The House reassembled after lunch at one minute past two of the clock.

MR. DEPUTY CHAIRMAN in the Chair.
RE. DEMAND FOR DISCUSSION ONVARIOUSBILLS

MR. DEPUTY CHAIRMAN: Now, further discussion on the Budget (Railways) 2016-
17 and the Appropriation (Railways) Vote on Account Bill, 2016. ... (Interruptions)...

TS BT HATAT H IS F3AT, TN AT B FATed 3 159 7341 (37 AR 1Tt
T%al): ¥, The Enemy Property (Amendment and Validation Bill) 2016, St & siffs=< &,
9% ovd B drel 1 9 Hag # supplementary list of business Sideie fam mm Tl

sif T gM fAfey |1ed I8t W € | 89RT I8 TR ¢ & 39&! U& O # uiRd & fora
WY 3R IHF G916 Vold goic WX [STHIA g [6A1 S| ..(FaeT)...

MR. DEPUTY CHAIRMAN: Now?

SHRI MUKHTAR ABBAS NAQVI: Yes, Sir, now. After that, take up the Railways.

...(Interruptions)...

tOriginal notice of the question was received in Hindi.
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sft TR AT (TR U<): W, IE UHAT Teidl g1 SHH EF AN 37U rHeHS
B SIA? ...(FG).... =, TE Aelac HHS! H ST A1 ... (FALT)....

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir, we
are not for this. ...(Interruptions)... A HAC W gar fear g - (I9YT).... fager & fora=
oY el €, 9t 9 3 91 3T 8 T Yt Io7e R fSThe § ®Is dwekdl T81 81, Sk
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fS¥perT fby gQ ur 81 81 <1 916 ©1 SHD AIY-|IY e ToIC AR SR goic TR
EEPITHEATHDBIE  compromise & 18 [T [ PEANIRIRTAITE 5, 5 TUgHIRE

A I H ORI (ST A1 31 81 81 ...(Fae). ..
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15 {41 H RUIE 81 g1 &, SAIY 3119 519 =1edl, §4 dIF &1 & 41 3§ 89 S9 3MaR
d R 1 [SFBeM B ... (@FH).... BRI RFdwe I8 § [ 39 9t 3l fohdt off g
communal angle ¥ T ST 1Y, Rifh 3T Al AT IS §U & 3R AT $Hd I¥
AT BT T DI TR &l ... (FGH).... 59 iR 81 e 39 W) 9ards, a4
3T N T DI FHSHI AR YD AP J8A™ 8RN 6 I8 69 forg sl 22
...(TIHT)....

FTransliteration in Urdu script.
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it AT ST TR, A1 HHSRI BT I A1 Sl 1 B ¥R e © [ &H AN
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SHRI D. RAJA(Tamil Nadu): Sir, as we agreed, we should discuss the Rail
Budget. ...(Interruptions)... This Bill should be referred to the Select Committee.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: I heard you. ...(Interruptions)... Now, you take your
seat. ...(Interruptions)... 1 heard all of you. ... (Interruptions)... Now, Shri Sukhendu Sekhar
Roy. ...(Interruptions)...

SHRI D. RAJA: Mr. Deputy Chairman, Sir, as we agreed, let us take up the Railway
Budget.

MR. DEPUTY CHAIRMAN: Okay; Shri Sukhendu Sekhar Roy.

SHRI D. RAJA: This is Budget Session of the Parliament. Priorty should be given
to the Railway Budget and the General Budget. This Bill cannot be taken up. It should
be referred to....

MR. DEPUTY CHAIRMAN: Okay, I heard it.

SHRI SUKHENDU SEKHAR ROY(West Bengal): Sir, it appears from the
Supplementary List of Business that the Enemy Property (Amendment and Validation)
Bill, 2016, shall be taken up immediately after the disposal of the Whistle Blowers
Protection (Amendment) Bill, 2015.

SHRI GHULAM NABI AZAD: Where is the Whistle Blowers Protection
(Amendment) Bill, 2015?

SHRI SUKHENDU SEKHAR ROY: Although it is listed, amongst the political
parties, unanimity was that only the Railway Budget and the General Budget shall be
discussed and no other Bill shall be taken up because there is no time.

SOME HON. MEMBERS: Yes, yes.
MR. DEPUTY CHAIRMAN: Okay.

SHRI SUKHENDU SEKHAR ROY: But, in-between, the Whistle Blower Bill,
then, the Enemy Property Bill, then, other Bill Public Premises (Eviction of Unauthorised
Occupants) Act, an amendment have come.

MR. DEPUTY CHAIRMAN: Okay, I have got your point.

SHRI SUKHENDU SEKHAR ROY: So, there are many Bills. And where will be

the time to give amendments?
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MR. DEPUTY CHAIRMAN: Okay. All right. I agree. There is a valid point which
you have raised. I agree with you. So, I understand the urgency of the Bill, but we have
already taken a decision in the morning, in the Leaders' meeting also, that we will continue
with the discussion on the Railway Budget. Let us go by that and you can bring the Bill
afterwards.

SHRI MUKHTAR ABBAS NAQVI: Okay; after this.

MR. DEPUTY CHAIRMAN: Now, let us dispose of the Railway Budget. I think,
informally and even formally, there was a suggestion from the Members that if the
Government wants, Members are in agreement for extending the House for passing the
Bills; that aspect also the Government can examine, if they want. Okay.

SHRI GHULAM NABI AZAD: Sir, I would like to put on record, this is for the first
time that the Opposition wants to pass the Bills and extend the Session by two days, but
it is the Government who is not coming forward!

MR. DEPUTY CHAIRMAN: No, no; the Government has not said anything.

SHRI MUKHTAR ABBAS NAQVI: They are coming forward. ¥X, gRIM dd
FoTe &1 o1 Badl R ol i S ISR &7 Foler o1l ... (aem). ..

sft TR IRTaTS: R, U7 E Bl ... (HAU)....

il YEAR A THAL: IR, Uh [Ae| IR, fShe uifdfecde arelst | 1e-aref
1 B! Ts gl feme nifdtfedrs Ireis 1 S i & 9gdfd Jad T8l 3 8, oifd St
Hore a1 a7 2, 99 WX &9 31!l 919 R 7= B ....(caauT)....

MR. DEPUTY CHAIRMAN: Yes. Okay. Now, I think we are already discussing the
Railway Budget, but if Shri Suresh Prabhu can move the other two Appropriation Bills
also, it can be included in the discussion, so that finally, we can take it up together. So,
you just move it.

*THE BUDGET (RAILWAYS), 2016-17
*GOVERNMENT BILLS
The Appropriation (Railways) Vote on Account Bill, 2016
And
The Appropriation (Railways) Bill, 2016
THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): Sir, I beg to

move:
"That the Bill to provide for the withdrawal of certain sums from and out of the
Consolidated Fund of India for the services of a part of the financial year 2016-17 for

the purposes of Railways, as passed by Lok Sabha, be taken into consideration."

*Discussed together.



